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[Dr. Golam Y az1dani] 

Ratua P. S aud ChL nchat P. S. in the 
first week of June last, and due to 
widening of the breach, econd phase 
of serious flood b gan in the middle of 
last month. This fi00d has unexpected, 
and serious d amage to crops, houses 
and other propert i cs has been d(lnc. 
The best relief will be to close thc 
b reach at Dhubal. Bihar Government 
has been try ing to replir the breach, 
but com pl ete rcpuir has not hecn m ade 
yet. Due to p.lrtial repnirs, flood wnter 
has been less than h ;fMC, but still the 
fio(ld hns not y,' t receded c" n' plctely. 
To en . urc future crops, the ' rl::.lch 
should be completely repaired. As the 
civilian au thority of Bih , r Government 
has found it diff.cult to r('pair the 
breach up til now, it is desirable that the 
breach of th e embankment may be 
repaired by n:ilitary mcn on a war 
footing. 

I draw th e attent ion of the Hon. 
Minister of Irl igation of ('cn trc ,to take 
up the matter and get th o.:! breach at 
Dhubal repJ iH d tITl.!ct ively, immcdli.ltely 
in the int erest of the p\.,;usCln ts .. nd 
others of West Bcngal and Bihar. 

(iii) Need fo reoJ!ran'se Central Board 
of Ji'ihn cenCl'rs 
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[SHRI R S. SPARROW in the Chair] 
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(iv) Need to constitute a separate 
Pay Committee to look in to pay 
structUl c and service conditions of III 
Faculty 

SARI PRATAP BHANU SHARMA 
(Vidi.,ha) : The five Indian institutes of 
T chnoJogy were established as Insti. 
tutions f National importance by an 
Act of parliament and commenurate 
with obj ectives laid down in the very 
Act, these institutions have been contri­
buting in tho field ~ science and 
technology to help advance our nation 
on the pa th of industrial and scientific 
self-reliance. 


